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M A 1492/2005 in
QA 56472003

982005
Present: Shri Anand Singh,proxy for Shri 8.Rajan, counsel for the applicant.

Shri T.C.Gupta, counsel for the respondents.

M.A 14922005 in

4 { samed counsel for respondents states that they shal complete the

hecessary proi:ess to comply wtkh the directions of this

Tribunal within one month. In the interest of justice, allowed as prayed.

( SW (V.S. Aggawal)

Member(A) Chaiman

MA.is disposed of.
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